229 Writen Answers

a meeting was convened by Home Minister on
5.6.1995 in which Minister of Urban Affairs &
Employment, Lt. Governor. Delhi, Chief
Secretary GNCTD, Special Secretary, Ministry
of Home Affairs and Senior Officers of this
Ministry participated. In the meeting issues
relating to the composition of the Delhi
Development Authority and the Structure and
mandate of DDA were discussed.
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Subsidy on Fertilizers

1238. SHRI SATISH PRADHAN: Will the
Minister of CHEMICALS AND FERTILIZERS
be pleased to state:

(a) whether it is a fact that Rs. 6,000 crores
subsidy on fertilizers has been announced by
the Commerce Minister;

(b) whether it is also a fact that the benefit
of this subsidy will be granted to the Tertilizers
plants which are running in losses; and

(c) whether this subsidy will be granted on
all the fertilizers or on any specific grade or
brand of the fertilizers; if 50, the details thereof?



